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CENTRAL ADMINISTRATIVE TRIBUNAL
CHANDIGARH BENCH

MA No.060/01089/2016 IN Date of decision : 08.0
OA N0.060/00402/2014 : 08.09.2016

CORAM: HON'BLE MR. JUSTICE L.N. MITTAL AL, MEMBER (J)
HON'BLE MRS. RAJWANT SANDHU, MEMBER (A)

1. Mahabir Prasad Meena S/o Late Khanga Ram Meena, -R/0 Q. No.
9, Type 1V, Income Tax Colony, Jalandhar.

2. Mahender Singh Meena S/o Kuria Ram Meena, Central Excise
Division Derabassi.

3. Babu Lal Meena S/o Sh. Jagan 1=al- Meena R/0 Q. No. 4082/Sector
37-C, Chandrgarh A B
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3. Chief Commlssmner of. Customs a&nd Central Ekcuse Chandigarh-
II Chandigarh. e e

4. Rajesh Rai S/o Sh Raghuvansh Ra| Superintendent, Central
Excise, Office of Commissioner Central Excise, Plot No. 19, C.R.
Building, Sector 17, Chandigarh.

5. R.S. Mann, S/o Sh. Bhagwan Singh, Saperintendent, Central

Excise Range, Malout.
...RESPONDENTS

BY ADVOCATE: Sh. S.P. Jain, Additional Solicitor General, alongwith
Ms. Nidhi Garg and Sh. Sanjay Goyal, counsel for
respondents no.1 to 3.
Sh. Madan Mohan, proxy for Sh. V.K. Sharma,
counsel for respondents no.4 & 5.

MA No.060/01089/16 IN O.A No.060/00402/14
(Mahabir Prasad Meena & Ors. VS. UOI & Ors.)



ORDER (ORAL)

HON'BLE MR, JUSTICE L.N. MITTAL, MEMBER (J):-
MA No.060/01089/2016

This MA has been filed by original applicants for restoration of
the OA, which was dismissed in default and for non-prosecution,
vide order dated 28.07.2016. Heard. For reasons mentioned in
the MA which is accompanied by affidavit of the counsel, the
instant MA is allowed. Order dated 28.07.2016 is recalled and
the OA is restored to its original number.

OA No0.060/00402/2014

1. We have heard counsel for the parties and perused the case file-
with their assistance, .- ”“’“""m‘“% | |
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' 2. We need not %oﬁmto merntg ofe the £2se, because similar issue as
involved mw‘{he }ln%tant OA has been@deaded agalnst the
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(JUSTICE L.N. MITTAL)
MEMBER (3J)

M
(RAJWANT SANDHU)
MEMBER (A)

Place: Chandigarh.
Dated: 08.09.2016.
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